
Central Administrative Tribunal 
Principal Bench, New Delhi 

 
 

RA No.169/2014 
OA No.3834/2013 

 
New Delhi this the 23rd day of February, 2016 

 
Hon’ble Mr. Justice Syed Rafat Alam, Chairman 

Hon’ble Mr. P. K. Basu, Member (A) 
 
Cabinet Secretary 
Rashtrapati Bhawan, 
New Delhi 110 001.  -Review Applicant/respondent 
in OA. 
 
(None is present) 
 

-V E R S U S- 
 
Shri Rajiv Chaudhary 
S/o Late Mahendra Sngh Chaudhary 
Aged about 42 years, 
Presently Deputy Secretary 
Cabinet Secretariat ®, 
Government of India, 
R/o D-II/196, West Kidwai Nagar, 
New Delhi 110 023.     -Respondents/applicant 
in OA. 
 
(None is present) 

O R D E R (Oral) 
 

Justice Syed Rafat Alam, Chairman: 
 
 
 List has been revised, yet nobody responded on behalf of the review 

applicant as well as for the review respondent.  The RA is accordingly 

dismissed for want of prosecution.  

 

 
(P. K. Basu)                            (Syed Rafat Alam) 
Member (A)                          Chairman 
 

/pj/ 
  



 


